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Shri SaPtarshi Garg,

It.Registrar (Vigilance),

Gauhati High Court,

Guwahati

3t5273 A

From

To, Shri Nayan Shankar Baruah,

District and Sessions Judge,

Morigaon. {h
Dated Guwahati the [( ]une, ZoZ:'

Sub: Casual leave'

Ref:- Your letter No DIM/3321 Dated 13'06'2023

Sir' 
With reference to the above' I am directed to inform you that'o^11-?1" o""n

granted casual teave on ,i.ie.ioii. ,rnher, Th_e Addt. Sessions Judge-cum-Special Judge

(POCSO),Morigaonandinherabsence'thenextseniormostludicialofficeratthestationwill
)emain in charte of your Court and offlce during your absence'

Yours faithfullY,

ed/-
JT. REGISTRAR (VIGTLANCE)
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Copy to:

,/. *" Project Manager, Gauhati High Court
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